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Old Age Pension to Destitutes

+
*563. SHRI YADVENDRA DUTT:
DR. RAMJI SINGH :

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have a scheme
to pay old age pension to the destitutes,
widows and orphans of the country;

(b) if so, a brief outline of the same;
and

(c) if not, the rcasons thcreof ?
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SHRI YADVENDRA DUTT: This
question relates specifically to old age
pension to those who are incapable of
earning such as destitutes, widows and
orphans. According to the answer,
some of thec States are giving something.
I would like to know whether on an all-
India basis the ‘Government of India is
going to prepare a scheme to give to
these destitutes, orphans and widows old’
age pension or financial help to make
their lives a little liveable. What are
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the standards on which the State Govern-
ments are giving this pension and which
are the States?
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SHRI YADVENDRA DUTT: What
is bclng done in Uttar Pradesh on this
point and whether the Government is
considering the scheme on these lines?
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THE PRIME MINISTER (SHRI
MORAR]JI DESAI): It is not the res-
ponsibility of the Central Government.
It is the responsibility of the States.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN.-
DER): The question related to the old
age people but the hon Member has
mentioned orphans. Although orphans
are looked after by the State Governments,
the Central Government has schemes in
respect of various States and we fix
quota for help. For instance, a particular
State may be allotted about 2000 cases
of orphans and there, we are helping.
Then also there is a provision of help for
destitute women. This is also done with
Central help. But the question is about
old age pension. About that the Central
Government has no such scheme . This
is generally done by the State Govern-
ments.
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Right to work, to education and to
public assistance in certain cases.

“The State shall within the limit of it
cconomy capacity and development. .."”’
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SHRI HITENDRA DESAI: Since
some of the State Governments are already
following and implementing the old-age
pension scheme and since it is a very
important welfare scheme, will the Central
Government consider at least implement-
ing or adopting the scheme ?

DR. PRATAP CHANDRA CHUN-
DER: I have already explained that the
State Governments are doing so. If the
Central Government adopts it, then we
will have to supplement it and more funds
will be necessary for that purpose.

SHRI MOHD. SHAFI QURESHI:
From the reply of the hon. Minister, it is
clear that the Central Government has
no scheme for granting pension to desti-
tutes, widows and orphans. Will the
hon. Minister consider withdrawing the
pension facilities to Members of Parlia-
ment and compensating these old-age

people ?

DR:- PRATAP CHANDRA CHUN-
DER: If the hon. Members are mlhng,
that can be dome. 4+, . 4 . -
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__THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b) A statement is laid on the Table of
the Sabna.
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Statement

(a) and (b). The XIII Session of the
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SHRI V. ARUNACHALAM : Our
Tamil Nadu Government is  implement-
ing the scheme for the past 10 years.
But due to lack of sufficient financial
resources, wc are not able to improve
the scheme as we estimate. So, will the
Central Government come forward to
grant a large amount to the State Govern-
ments which are adopting and tmple-
menting this scheme?

DR. PRATAP CHANDRA CHUN-
DER: I find from my notes that the Tamil
Nadu Government is paying Rs. 20 per
month to destitutcs of 65 years of age and
above with no means of livelihood and
no relative bound by custord to support
him and Rs. 6o per month in the case of
physically and mentally handicapped

p§op|c....
MR. SPEAKER: He is asking: Are

you going to support them?

DR. PRATAP CHANDRA CHUN-
DER: If more fands are allocated for the
Social Welfare Ministry, it can b= con-
sidered. -

Meeting of the Indian Board for
Wild Life -

*565. SHRI K. RAMAMURTHY:
Will the Minister of AGRICULTURE
AND IRRIGATION be plcased fo lay
a statem~nt showing:

(a) the decision taken at the recent
meeting of the Indian Board of wild
Life ; and

(b) the steps being taken by Govern-
ment to implement these decisions?

Indian Board for Wild Life, the apex
advisory body in the country for Wild life
Conservation, was held on February 4.
1978 under the Chairmanship of the Union
Finance Minister, Shri H.M. Patel.
Among other things, the main recommen-
dations of the Board were that a National
Policy on nature conservation and a
strategy for its implementation should be
formulated. It also urged that the
Ministry of Agriculture & Irrigation
(Department of Agriculture) may take
urgent steps to set up a Central Land-
Use Commission for formulating an overall
land-use policy for the country within
the framework of which a meaningful
plan for the conservation of the country’s
natural resources could be prepared.
The Board also made recommendations
on the policy for export if its fauna and
flora for 1978-79 with a view to ensuring
that these resources were scientifically
exploited and no over-exploitation takes

place.

The minutes have been circulated te
the members on March 28, 1978 and to
the State Governments/Union Territo-
ries for follow up action. The necessary
follow-up action will also now be taken by
the Central Government.

SYRI K. RAMAMURTHY: Mr.
Speaker, Sir. the statement related to my
qQuestion is not at all connected with
questions and it is half-hearted \_»vprk.
My question was what were the decisions
taken at the recent meeting of the Board
for Wild Life and the steps being taken
by the Government to implement those
decisions? But nowhere I find the deci-
sions of the Board in the statement which
has bcen laid on the Table of the House
by thc hon. Minister. Moreover, I
have asked a question about wild life and
the decisions of the Board. But here T
find that, ‘‘among other things, the main
recommendations of the Board were that
a National Policy on nature conservation
and a strategy for its implementation
should be formulated.

MR. SPEAKER: I think there may
be some mistake.

SHRI K. RAMAMURTHY: “It
also urged that the Ministry of Agriculture
& Irrigation may take urgent steps to
set up a Central Land-Use Commission





